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Title: General discussion on the Interim Budget (General) for 2014-15; Demands for Grants on Account (General) for 2014-
15 and Supplementary Demands for Grants in respect of Budget (General) for 2013-14.

MADAM SPEAKER: The House will now take up General Discussion on Interim Budget (General) for 2014-15, discussion
and voting on Demands for Grants on Account (General) for 2014-15, and Supplementary Demands for Grants (General) for
2013-14.

Hon. Members present in the House, whose cut motions to the Demands for Grants on Account in respect of the Budget
(General) for the year a€|

...(Interruptions)
MADAM SPEAKER: When shall I take up discussion on Interim Budget?

...(Interruptions)
MADAM SPEAKER: You have spoken.

...(Interruptions)

13.01A: hrs

At this stage, Shri P.L. Punia, Shri Shailendra Kumar, Shri Kaushalendra
Kumar, Shri Adhi Sankar and some other hon. Members came and

stood on the floor near the Table.

...(Interruptions)
MADAM SPEAKER: What are you doing? What do you want?

...(Interruptions)

MADAM SPEAKER: I want to know what you want.
...(Interruptions)
MADAM SPEAKER: The House stands adjourned to meet again at 2.00 p.m.

13.02 hurs

The Lok Sabha then adjourned till Fourteen of the Clock.



14.00 hrs.
The Lok Sabha reassembled at Fourteen of the Clock
(Madam Speaker in the Chair)
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14.01 hrs.

At this stage, S/Shri Shailendra Kumar, Arjun Roy, Shrimati Paramjeet
Kaur Gulshan and some other hon. Members came and stood
on the floor near the Table.

...(Interruptions)

MADAM SPEAKER: Item No. 24 to Item No. 26 shall be taken up together.
Hon. Minister of Finance, Shri P. Chidambaram.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Madam Speaker, with your permission, I beg to lay on the Table of

the House certain very few minor corrections in the list of General Budget documents presented on 17th February, 2014 in
the Receipts Budget 2014-15. ...(Interruptions)

MADAM SPEAKER: Hon. Members, under the prevailing circumstances, it is not possible to have a constructive discussion
on items relating to the Interim General Budget.

Therefore, in order to ensure timely completion of the financial business, I am treating all the Cut Motions which have been
circulated as moved. After disposal of cut motions, I shall straight away put the Demands for Grants on Account and the
Supplementary Demands for Grants to the vote of the House.

...(Interruptions)
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MADAM SPEAKER: All those Members who want to give their written speeches, can please lay them on the Table of the
House.

...(Interruptions)
MADAM SPEAKER: Motions moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India out of the Consolidated Fund of India, on

account, for or towards defraying the charges during the year ending on the 315t day of March, 2015, in
respect of the heads of Demands entered in the second column thereof against Demand Nos. 1 to 34, 36, 37,
39 to 64, 66 to 73, 75to 77, 79, 80 and 82 to 108."

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India to defray the charges that will come in course of payment during the year ending

the 315t day of March, 2014, in respect of the heads of Demands entered in the second column thereof against
Demand Nos. 1to 5, 9to 12, 14, 17, 19 to 27, 30 to 34, 40 to 43, 46 to 48, 50, 51, 53, 55, 56, 58 to 62, 64, 66,
68, 69, 73 to 76, 79, 82, 83, 86 to 91, 95 to 97, 100 to 102, 105 and 106."

CUT MOTIONS

*DR. TARUN MANDAL (JAYNAGAR): This Interim Budget promulgated by the Finance Minister of UPA II Government is

deplorable and made to woo the voters in favour of the Congers (I) Party in the forthcoming General Elections 2014 for 16t
Lok Sabha. I oppose both the budgetary allocations as well as the way it is being passed by brute majority, violating all
democratic norms. It is pity that the main Opposition BIP and its allies including the pseudo-Left parties are not pressing
the chair for proper discussion of the Budget and simply creating some fiasco of verbal opposition.

The balloon of prosperity, economic growth, development, employment and progress of the country, painted by the UPA-II
Government has been punctured. Economic growth is gradually coming down in the range of 4.5%, Inflation is alarming;



price line of essential commaodities are skyrocketing. What kind of dreams, the Congress (I) run Government desires to
show to the people of our nation?

Manufacturers have been given some encouragement by reducing some duties and taxes only to sell out their products, not
to give relief to the common people. Social security sectors like food, fuel, fertilizers, health, education, drinking water still
are lacking attention and have not seen sizable portion of budget to meet the needs of the common people. No steps
delineated to open closed industries, to create jobs, to increase employment and thereby to boost market with more
earning of the deprived people.

For huge cost of electricity, fertilizer, seeds, pesticides, common farmers are perishing. They are being pushed to commit
suicides, for not getting remunerative price of their produces. No relief rendered when their products are destroyed by
drought and flood.

* Speech was laid on the Table

Privatization, commercialization of education, health, drinking water, electricity are leading to increase in costs and will
further deprive our people from getting health, education and others facilities of civilized citizens. Disinvestment of State
owned industries, PSUs etc to raise revenue, and to boost income with selling *Spectrums' are not supportable and will
further impoverish people and help gather huge profit for the industrialists, big businessmen of the country.

Creating Telangana in line to Chattisgarh, Uttarakhand and Jharkhand will not help out people of Andhra Pradesh to come
out from poverty under-development, backwardness, unemployment and hunger. Rather it will boost disintegration,
separatism, parochialism chauvinism, regionalism etc. It is also done by dividing same linguistic people of same nationality
and ethnicity of a State to weaken the unity of exploited people. I also oppose this heinous attempt of the UPA -II
Government.

This Budget is a vote catching Budget without giving any attention to the pain and penury of common people of India.

* SHRI S.S. RAMASUBBU (TIRUNELVELI): I am very happy to convey my hearty thanks for the opportunity to participate in
the discussion in Supplementary Demands for Grants for 2013-14.

Our Finance Minister announced various concession and steps to bring the Indian economy in an consolidated way.

The Service Tax on rice is burden to the people. It is appreciated by all the people that the Finance Minister announced to
roll back the service tax on rice.

The minimum pension for beedi workers and workers in various fields are very important demand of the people of working
community. Now, I hope that the fund is allocated in this Supplementary Budget for the above sake. It must be
implemented as early as possible.

Due to various drastic steps of the UPA Government, the growth rate of our economy is slowly galloping from the
slowdown. Now, we are going to maintain 5% growth rate in our Indian economy.

The bank should take important steps to protect the small scale industries. Due to economic slowdown, the small scale
industries are suffering. The export of small scale industries are suffering due to various bottle-necks. Now, due to global
economic slowdown, the Small Scale Industries are suffering. It is very difficult for them to repay the loan. In order to
protect the Small Scale Industries, the bank should be advised to take lenient action against those industries which are
below 1 crores of rupees investment.



The NPA account more than 1000 crores should be taken over and immediate action to recover the loan.

* Speech was laid on the Table

In order to improve the savings and investment, more rural banks should be established. The agriculture sector must be
protected. The agriculture people purchased tractors by getting the loan. But due to various problems, it is very difficult for
them to repay the loan. Kindly give the concession to the farmers. It will be helpful for the farmers if the total loan is write
off.

The interest concession for the Education loan is a welcome decision.

*SHRIMATI PARAMIIT KAUR GULSHAN (FARIDKOT) : I would like to express my views on the Budget (Finance) on behalf
of my party Shiromani Akali Dal.

Farmers are the providers of food-grains. They are the backbone of our country. They feed the teeming millions.

Unfortunately, the farmers find themselves in a miserable condition nowadays. Agriculture is no longer a remunerative
profession.

The farmers of Punjab make a seminal contribution of 60% food grains in the central pool. However, they continue to be
discriminated against. The vagaries of nature often wreak havoc on their standing crops. However, timely and total
compensation often eludes them.

The need of the hour is to present a separate Budget for agriculture. Until and unless it is done, the farmers will continue to
suffer.

The farmers of Punjab have recently suffered as their standing crops have been damaged due to incessant rain and
hailstorms. So, Punjab must be provided a special financial package so that the affected farmers are adequately
compensated.

The daily wages being provided to labourers under MGNERGA scheme should be further increased.

The education policy needs to be over-hauled. The government schools are facing an acute shortage of teachers.
Other facilities in these schools are also now-existent. An earnest effort should be made to improve the state of affairs in
the educational sector.

All facilities should be extended to the SC/ ST communities. They must get their due in a definite time-frame.

* English translation of the Speech originally laid on the Table in Punjabi.

The health-sector is also in shambles. There is an urgent need to improve things in this sector so that health-care can
reach the poor people.

Soft loans should be provided to the needy farmers and students. This is the need of the hour.



* DR. MIRZA MEHBOOB BEG (ANANTNAG): The interim Budget 2014-15 presented by the Minister of Finance on 17th
February, 2014 is a job well done. If we look at ten years of UPA-1 and UPA-2, first 8 years of the rule recorded positive
economic growth, it is only 2011-2012 and 2013 that mainly because of global recession, instability in oil producing
countries, did affect our economic growth. Yes, because of un-accommodative rulling allies (some of them) Governance
was affected. Huge corruption scam after scam was a big factor in governance and it became an obstacle in our march in
taking forward our development story.

So far as my State of Jammu & Kashmir is concerned, Government of India failed to implement even recommendations of
working groups nominated by the Hon'ble Prime Minister. One of the Working Group headed by Retired Justice Sagheer
recommended restoration of Political autonomy to the State, which would bring around political stability essential for
economic progress. Another group recommended handing over of Power Projects from NHPC to the State of Jammu and
Kashmir. It remains un-fulfilled.

* Speech was laid on the Table
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*SHRI R. THAMARAISELVAN (DHARAMPURI): The Interim Budget for 2014-15 presented by the Hon'ble Finance
Minister has some welcome features such as reduction of interest rate on educaton loans. Creation of 10 lakh jobs and
lower tax on mobile phones, etc. It is also a welcome step that the government has scrapped tax on rice which was also a
demand of our DMK Party.

I am happy that an issue which has been close to my heart has been taken care of by the Hon'ble Finance Minister
regarding educational loan. The decision taken by the government to bear the burden of interest on education loan by the
government itself will help many thousands of students. However, I would like to bring to the attention of the hon'ble
Finance Minister that may banks, including State Bank of India do not follow the guidelines prescribed by the Government,
thereby blocking the government's intention. Though the government of India reimburses interest on education loan by way
of interest subsidy, yet the State Bank of India indulges in illegal deduction of major portion of the loan amount immediately
after disbursement of loan amount toward interest. We have seen such practices only with the local money lenders.
Thousands of poor students are affected because of this indifferent attitude. Because of this, the students are forced to
approach private money lenders for their educational needs. This defeats the very object and purpose of the education loan
scheme itself and this should be viewed seriously.

That apart, some banks are shaming the student by displacing the educational loan defaults in public. While the banks are
afraid of taking action against the huge defaulters of thousands crores, they indulge in shaming the poor students by
displaying them through flex boards in public places. I am of the view that many of NPAs in educational field are due to
wrong classification and clarification and due to improper following of guidelines. Therefore, I request the Government to
take serious note of it and take suitable action against the erring banks and ask them not to violate the
RBI/IBA/Government guidelines while lending the educational loans.

As per the guidelines, the educational loans have to be sanctioned or rejected within 15-30 days of submission of loan
application, which is not happening now. The banks are taking their own time to dispose off the educational loan
application and keep them pending for more than one year or more and also the banks insist NOC from other banks for
sanctioning the educational loans which conditions do not find place in educational loan conditions.

The condition of submitting margin money @ 24% of the sought loan amount should be abolished. I heard that the Indian
Bank is the only bank which insists the students to pay the said margin money. The government may take suitable action to
put an end to hurdles created by the banks in implementing the educational loans scheme to students.

I would also like to appreciate the Hon'ble Finance Minister for declaring one rank and one pension for defence personnel.
This historic step will benefit more than 24 lakh retired armed forces personnel. This has been a long pending of the
defence personnel and with this announcement the government has redressed their major grievance.

The Hon'ble Finance Minister also deserves appreciation for taking a step to boost the research and development work in
the country which is the need of the hour to pace with the development taking place all over the world. This will definitely
give a new direction to R&D activities in the country.

Another thing which I noted in the budget the Government's intention is to further modernize our central armed forces. I
am confident that this will boost the morale of our central armed forces.

*SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): I would like to express my views on Interim Budget 2014 today.
At the very outset, I extend my support to this year's Budget.

This Budget is primarily presented for the fiscal year 2014-15 to cover expenditure until the new Government takes over in
June beginning.

For some it may be a non-event budget but if you go by the subsidy in food, fertilizer and fuel for 2014-15, it is seen at Rs.
2.46 lakh crore. Fuel subsidy is at Rs. 65,000 crore and the food subsidy is at Rs. 1.15 lakh crore. The Finance Minister has
cut excise duty on small cars and two wheelers from 12 to 8 percent. This would benefit middle income class people. He



also cut duty on consumer durables from 12 to 10 percent.

I welcome the announcement made by Shri Chidambaram —subsidy scheme on education loans. This would help 9 lakh
students. It is a feat that the UPA II Government has managed to contain both the fiscal deficit and the current account
deficit and has kept them below target.

Going by the achievements and figures stated by our Finance Minister, it can be seen that there was never a policy
paralysis in the Government and the Finance Minister himself rejected this argument.

During the UPA II tenure, agriculture credit is expected to cross $ 45 billion and the agriculture output growth seen at
4.6%.

The Government has also transferred a sum of Rs. 500 crore in defence pension account for current financial year. This
would help the pensioners in defence department.

Considering the volatility around our country, defence expenditure has gone up by 10% and it is now at Rs. 2.24 lakh crore.

This Government has introduced Aadhaar project, which is a way of empowerment. And the Finance Minister has made it
clear that it would be providing Rs. 1,200 crore to North-East States.

In the past 10 years, the UPA Government has changed the overall situation in the country by way of implementing many
schemes. This United Progressive Alliance Government II is about to complete 10 years under the able leadership of both
Dr. Manmohan Singh and Smt. Sonia Gandhi. We are hopeful of forming the UPA III Government too after the General
Elections by merely highlighting as to what we did for the people of this country in different fronts.

No one can deny the fact that the United Progressive allaince Government II has surpassed the performance of UPA I
Government by implementing various schemes and programmes aimed at the poor and needy.

Another redeeming feature of this year's Budget is agreeing to implementing for ex-servicemen one rank one pension. This
has been due for long but it is only the UPA Government which could ultimately implement it.

Now, I would like to highlight a few of the good announcements made by the Hon. Finance Minister, Shri P. Chidambaram.
There are several reasons for somewhat slow economic growth. One of the reasons, according to me, bad weather is a
spoiler. Opposition and media too started speculating on the eve of presentation of Budget and afterwards that General
Elections are looming on the Indian horizon.

Under the present scenario, steering the Indian economy is a Herculean task, which I think our Finance minister has done
justice in a given situation. I can say without any hesitation that this year's Budget is a balanced budget, and made efforts
to reboot the economy growth. One feature which is hailed is the cost of cars, television computers, have become cheaper.

Nirbhaya Fund has been allocated with additional Rs. 1,000 crore. I welcome it.

I would also appreciate the efforts of the Government to increase Home Ministry's budget. I welcome it considering the
growing unrest inside the country and volatility in our borders. Rural Ministry would get Rs. 82,202 crore, This would go a
long way in improving the lives of rural populace.

Finance Minister has painted a glorious picture of our economy, which is not the whole truth.

About my state, Andhra Pradesh, I have a lot apprehension about creating of Telangana. Not just me, there are scores of
people of Andhra Pradesh who have certain misgivings. There is no doubt, implications of bifurcation of Andhra Pradesh into
Telangana and Seemandhra feel cheated, to say the least. I am merely ventilating the sentiments of the people of
Seemandhra.

Major issues would be of sharing of water and power. As is well known importance of water is huge for the fertile Krishna
delta; and Andhra Pradesh is considered to be India's rice granary.

The State is in need of 227 tmcft by Krishna Water disputes Tribunal, out of which 77tmcft has been allocated to Telangana
and the rest to Seemandhra region, that is, Coastal Andhra and Rayalaseema.

There is no formula as to how to share surplus water between Seemandhra and Telangana, which Andhra Pradesh is
divided.

Likewise, on the power front too we would face problem. Problem would linger on.

I would strongly urge to have a Separate Division of Waltair in Andhra Pradesh and with a division at Vizianagaram. This
would address the long pending desire and demand of the people of my parliamentary constituency. I would strongly urge
the Government to look into this aspect and make suitable announcement at any early date.

This is also an issue concerning the capital of Seemandhra. Options are Vijayawada, Visakhapatnam, Kurnool, Ongole,



Tirupati and Rajahmundry. But huge cost is involved and it would take at least 10 years to come up with a capital. Till then,
Seemandhra people would be considered as second class citizen in Hyderabad. A via media solution should be found out
with the consensus arriving at between Telangana and Seemandhra Governments and leaders without any further loss of
time. We anticipate huge issues concerning capital. This issue should be priority by the Central Government and resolve
amicably within the shortest possible time.

*SHRI BADRUDDIN AJMAL (DHUBRI): The Government's effort on fiscal deficit for 2013-14 contained at 4.6%,
introduction of OROP- One Rank One Pension, infrastructure development, Credit to Minority Communities, rationalization
of Railway fares, initiatives to issue new bank licenses, education, social sector development is appreciable.

Before saying something or commenting on the Interim General Budget 2014-15, I want to thank Hon'ble Finance Minister
for the initiative he has taken by passing the long standing demand of New Pension System on statutory basis.

You are aware that our Party AIUDF supports UPA Government on the understanding that this will help in solving some of
the critical issues of Assam like flood and erosion, early completion of ongoing time and cost over-run national projects,
minority development schemes etc. Here I am highlighting some of the major issues of Assam and requesting of inclusion
of some Assam specific development programs.

There are specific layout schemes for the installation of various factories and industrial expansion as in the field of textile,
transport, IT sector, Hydro-electricity, thermal power plants, tea gardens etc.

As North East is a good possessor of bamboo and wood, new small scale industries should be launched for manufacturing
may tempting and eye-catching items which add a inevitable beauty both in home and in export to other states as well.

Hon'ble Minister had declared 100cr last year for AMU. We hoped that we would get our long pending demand fulfilled by
opening an AMU campus in Assam but this year also the Government disappointed us.

Last year Hon'ble Minister allocated Rs. 41,561 cr for SC and Rs. 24,589 cr for ST which was good. This year Hon'ble
Minister proposed special package of Rs. 48,638 cr for SC and Rs. 30,726 for tribals which is appreciable. But it is matter of
great disappointment that increase in fund for minority has been very low. Last year Hon'ble Minister allocated Rs. 3, 511 cr
for minority while this year Hon'ble Minister has proposed Rs. 3,711 cr which is insufficient amount.

Moreover, I also feel pained to see that the government has been failed to utilize that very insufficient amount that
announced for the welfare of minorities. To highlight this very serious matter, I would like to give the details of the Budget
Estimate, Budget Revised and Expenditure since inception of Ministry of Minority Affairs in 2007 to till this year.

Allocation

Financial Year Budget Estimate Budget Revised Expenditure
Year 2007-08 500 350 196.65
Year 2008-09 1000 650 619.09
Year 2009-10 1740 1740 1709.42
Year 2010-11 2600 2500 2080.86
Year 2011-12 2800 2750 2292.27
Year 2012-13 3154.70 2218 2200.00
Year 2013-14 3511 3130.84 2492.01

Year 2014-15 3711

1.  Required detail study for the expansion in the tourism sector which will pave out the way for various sites and views
which are still to be nurtured in many North Eastern States.

My state has witnessed floowing Specific instances of Deprivation and Discrimination:

O A sum of only Rs, 1200 cr has been assigned to 9 States including 7 North Eastern States which is not at all
sufficient.

O Non-declaration of Flood and Erosion as National Calamity despite all party demands of several years.

O No specific mention of the completion of three time and cost over-run national projects of Assam viz east west
corridor and Silchar-Lumding broad gauge conversion.

O No relief to the jute farmers and small tea growers of Dhubri and Darrang districts of Assam who are in distress.



O Total deprivation of Minority Communities. The only mention of Minorities in entire budget is the increment of volume
of lending amount. This is nothing but a joke story to Minority people.

My continuous demands are as follows :

0 Declaration of flood and erosion as a National Problem, new projects or special grant for setting up a
dedicated fund to take up studies on the issues relating to flood protection and riverbank erosion
management (sand formation increases the water level of Bramhaputra every year).

0 Rehabilitation of the erosion victims.
O Construction of Dhubri-Fulbari river over bridge Brahmaputra

0 Establishment of Medical College, Engineering College, Agricultural College and Fishery College in the
Muslim majority Districts of Assam like Dhubri, Barpeta, Goalpara and Karimganj.

O Establishment of the special Campus of Aligarh Muslim University in Dhubri

0 Re-opening of Rupshi Airport

0 Re-opening of International River Port of Dhubri

0 Establishment of " The Grameen Bank Project” in all Char and Muslim majority Panchayat of Assam.

O Reservation of Muslims in all Govt., Semi-Govt. Private Sector appointments and admission of Muslim
Students in the IITs, Medical Collages, Engineering Colleges. Agriculture Colleges, Polytechnics, ITIs of
Assam as per population pattern.

O Provide Patta for Char land.
0O Review and re-consideration of MSDP scheme sanctioned for Assam.
0 Establishment of KVK centre and medical college in Dhubri

O After a brief analysis I can only come to the conclusion that today's interim budget as an "election oriented
budget" and delivery of pre-poll sweeteners. This is a clever strategy considering that targets are
announced with no clear roadmaps for responsibility. However there will be noticeable growth and
achievement if 25% of the future vision which the Hon'ble Minister showed us would have been fulfilled.

*oft di¥og weau (fdrrem)- 9a & o sicft g1 2014-15 & fé1e St siafed dsic Uor b= sRI 3, a8 3ieIedt el e B
Jolldl I FEIoR ] BT oIl SRIT 3| 3] GA aut 3 ORI s A Ydie bl IRDR of GoI bt i feifer b gon a for
D! st 3, as pt A fur ol 31 AGRWBIT DI aell, deic 3 aIcT dGoll, HSIS DI Dolel of DWI, RISPIRI DI ASPIR
IUcTee] DI Ulol 3 fawet 8ol 31fe o Bt a1 3 SR A8 IRDR o DD Gl 3 fdwet &l 8

2014-15 & 3rafed soic 3 sl RI & fob ud Afordl & U €656 53671 €656 Gaaades Pl sl U3l dol bl dId Dél o5
8, Sll &b o1l waa clod Ao A dctl 31 28 8, Wor] AS AG DI [AWI 3 fep A8 PR A AGI DI AR dolc 9 Afdl S
I8 IXPIR Slloldl 3 fp 3Mol drel Jolrdl 9 Solbl @RI 89 alol dIcll 3, dd $3 dol DI cfilol P fe1e As fouRr fpen srRI 31 @RI
8 316l A arR au usel A1 2004 31 ofdl fern S Addr A1 Do)t As i Sireldl & fop armst ud Afoid Gt ae A oieiun & AL
8, olog HAISI D A &1 $A 2 A AS [S1URI 3II6T DORA ol 2t 8 3R A 9ft 2wl DI FArete & oo s fo1ukI I 3rrel arell IR
8l cT1e] Dt

f&aATcIer ygor b ollrdiol, ol AlsIcrol il 3 el DI 3iferd Bldr e den fSoalol comaR it ciss:l 4 off a3t Asicrea
fopar 81 3otop! ol 3 el DI 3rourd “eTd2 Dl fopa sRIr 8 3l yGor bl il iR DIS @R 53 Isic 3 ofdl v srM 3

331 golc 31 IRID2 3 DI gl a 3o cllell @) DI 8ft A& ol < o1 &, il 308 3e9ilg ot

f3raet ygoI a ITRIAS @l 3I6T UditR AL & A SISl oRI & 3R 308 1200 ©Us Fwl bl At SIfei¥cd Dbogll ABRIA
St 1 28 8, as 9l sof UsIS! ASAL D AT IGRARI 3| UBIST AT DI B fte I Sell BB | Iokp caidd [ADPRI & ORI DRI
2lSloll AR doft Bl den daar alen b faardcet ygor a ImRras 3 #ff yalR sl dtf aes fdwrRl uldue @1 s1c0l Bloll
arfge arfes et & Wi uarst e, et silsnfeir Feufer v Shit 8, 308 sIcPI-3iclT Gol A oidl Gxon arfde) " AT
f&arerRIol 9IS " SIféAd DI R dog @I Aldell AL 3G BT YS9l a ITRRAS & Uslst sl &b AMrel aga-2 dogra
A3l 3 BD SIAI RIABIR olal 3l 2BI| $A 3R DI AATH D2 Wil UBISt AT DI U A6l Bogll ABRIAT YGIol Dol
aifze;




SCSP a TSP 3 sff St I3l G2 o1 &, a8 A ot Dl Aee oldl D2 ADrl, AP AoNS dGol P IWIA SA TGN DI
Adfte 9131 o1&l el Sl ADdl 31 Sl 53 5! Dl Aol & AMISE D ARIR U2 $A dol DI Folc 3 Yraelol 8, a8 ol it St ordl
S S Al 39t off SrofIfRIeT SHfer el JoRIRIA SlofsllfcI I Jsic 3 a8 YIaerol ofdl fepal SRl 8 312 Sil oIt 3l o18 &,
as 8ff 531 gl W2 gl <t otdl lefl, fSRId BIRUI 368 3ADT U <19 ofdl fdrerer

g Dol SNl fop A8 Feic clisll, H[RID2 SBIG f&ddl of 2l 3wl Pl cst Sl drell 3 Ao oS SR 3G DI P dAD oldl,
ORI BRI 31T AR Soldl G 31 33 Pddl Al P 3191 Jotra H efde A & Yot Rpen sk 31 sifereNfp ot et Aafs
A8 Pal SN fop Ul.12:aGeaes ABd of 3ilol dIcil DI DI YU 3 SRe2 STl =11 3

*SHRI C. SIVASAMI (TIRUPPUR): In the Interim Budget for 2014-15, the Union Finance Minister has announced incentives
only to the business giants. There are no pro-poor announcements in the Interim Budget aimed at the welfare of poor and
downtrodden people. Hon'ble Chief Minister of Tamil Nadu, Dr. Puratchiththalaivi Amma has placed several demands
pertaining to the welfare of the State of Tamil Nadu before the Union government. But all those demands were not
accepted. I wish to say that during the forthcoming Lok Sabha Elections in 2014, AIADMK will emerge victorious and Dr.

Puratchiththalaivi Amma will become the Hon'ble Prime Minister to lead the country.

* English translation of the speech originally laid on the Table in Tamil.
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* SHRI BHARTRUHARI MAHTAB (CUTTACK): The interim Budget presented by the Finance Minister is high on intent and low on
content. Ahead of the Lok Sabha election, this Budget is packed with statements promising what the UPA would do if it got the
mandate to lead the country for a third consecutive term. The Minister has not liked to miss out an opportunity to highlight what his
Government has achieved in the previous 10 years like Direct Benefit Transfer and Food Security Scheme. However, Plan
expenditure on MGNREG Scheme has been cut in comparision to Budget estimate of 2013-14.

I am reminded of present Prime Minister Dr. Manmohan Singh's interim Budget speech as Finance Minister in 1996-97
which was also filled with the Government's achievement in the past five years and how it bought reforms after 1990s that
changed the face of the economy . He had given a broad idea of his economic vision for the next year, but the electorate
rejected Congress then. There is every indication that people will do the same now.

The Vote on Account for 2014-15 was on expected lines. The Finance Minister gave himself and UPA Government a big pat
on the back by recounting the achievement of the last 10 years. He has lectured us on thel0 steps to be taken for good
economic policy making in the future, and above all asserted that he has bought about a recovery in economic growth in
the second half of this fiscal year. The assertion that economic growth is on the rebound and that we are in for a sharp
recovery, is particularly galling as it is surely based on a wrong assessment of growth impulses in the economy. According
to the CSO's latest estimates both private final consumption and gross fixed capital formation are stagnant. Indian
investors are investing abroad and foreign investors have been scared away. It is patently optimistic and indeed wrong to
assume that nominal GDP growth in 2014-15 will be13.5 percent with CPI inflation at 6 per cent next year, it implies a

* Speech was laid on the Table
real GDP growth of higher than 7 per cent. Is this possible given the present slump in the investment cycle?

With Fiscal deficit for 2013-14 is 4.6 per cent and revenue deficit be 3.3 per cent, which is significantly above the (Fiscal
Responsibility) and Budget Management Act) FRBM Norms is nothing but window dressing and pushing expenditure to the
next fiscal year. By ferociously cutting Plan Expenditure by as much as Rs 79, 790 crore the Government has further
weakened the prospects for an investment led recovery. An acceptance of the economic stress in the system would have
brought greater compliments. The Finance Minister has missed that chance. The record of this Government has been quite
inconsistent. The Finance Minister says the Government is committed to 'Aadhar' but only recently the direct benefit
transfer linked to Aadhar was put on hold in case of cooking gas subsidy. What stopped this Government to decide on 'one
rank one pension' two to three years ago.? This Government blames other political parties for the Goods and Services Tax
(GST) and Direct Tax Code not being rolled out. But what had happened 10 years ago. VAT was stalled and it took
statesmanship like decision to allay the fears of State Governments that they would not be affected. On GST, there has
been no such statesmanship from Union Government and instead of negotiating with other political parties, you have left it
to the Committee. Apart from policy issues which might require parliamentary approval, there are many executive decisions
which send signals to the economy. But the signals this Government has been sending are inconsistent and hostile towards
expediting investment.

However, I would say the initiative taken to give more financial power to States for implementing plan schemes is
misleading. We are told that Government is increasing the Central assistance to State Plans three fold i.e. to Rs 3.38 lakh
crore. This jump is essentially a result of restructuring 126 and odd centrally sponsored schemes to 66. Due to the
restructuring a portion of the plan funds allocated to ministries will now move as additional central assistance to States.

I would like to mention here that share of various States in the tax revenue is up 21.8 per cent from Rs 3.18 lakh crore RE
to Rs 3.88 lakh crore in 2014-15 compared to 19 per cent rise in the previous year. Therefore, the net resources transferred
to States and Union Territories would be Rs 7.83 lakh crore in 2014-15 against Rs 5.28 lakh crore, which is a growth rate of



48.24 per cent against 10.92 per cent growth last year. But without adding much to the social sector, the government has
announced it will give more to State Governments to roll out centrally sponsored social scheme. Allocation towards the
ministry of Health and Family Welfare was cut to Rs 7726 crore from Rs 32,745 crore in Budget 2013-14. The overall
Budget estimate for social services was brought down to Rs 75,109 crore from Rs 1,09,043 crore in Budget 2013-14. The
Central outlay for rural development is reduced from Rs 56, 438 crore in Budget 2013-14 to a mere Rs 2902 crore in interim
Budget 2014-15. This interim Budget may be judged on three criteria. First, his attempt to advertise his Government
priorities, commitments and achievements. Be it subsidies in diesel to liberalizing sugar industry, he has tried to do it very
unsuccessfully. Second, his commitment. This is a lame-duck Government, yet has tried to announce initiatives before
elections. I would humbly say that the goodness of decision has been diluted by shortages of legitimacy. This interim
Budget trespasses into the next Government's policy space in many areas. While accepting the long standing demand of
one rank one pension for ex-servicemen is popular among the beneficiaries, it has long-term fiscal implications that are left
to the next Government to contend with. Thirdly, what do the measures in this Vote on Account mean for economic
growth? It is unclear. The Government hopes to achieve fiscal consolidation without reducing entitlements and expenditure
even as GDP growth remains in the vincity of 5 per cent. Subsidy estimates are higher. Than how does this government
wishes to consolidate the fiscal position? I would draw the attention of this House towards another major issue. Finance
Minister Budget estimate for 2014-15 show that his successor, post-election will have to allocate close to 80 per cent of the
Union's next tax revenues to interest payment on this Government borrowing, subsidies and pensions of Government
employees. In other words, the next Government will have barely 20 per cent tax revenues for spending on governance and
development. As far as I understand, total borrowing requirement for 2014-15 is budgeted at Rs 5,96,083 crore or 4.6 of
GDP.

The Finance Minister has addressed short-term credibility but he has presented a grim prognosis for the medium term and
his legacy to the next Finance Minister will hot be an easy one. Moody's Investor Service has said about the Interim Budget
that the Government's large debt burden requires a significant portion of its limited revenues in channeled towards interest
payments. It has also mentioned that fiscal deficits have macro-economic costs, as evident in India recurrent inflationary
and balance of payments pressures.

Lastly I would say the Finance Minister deserves credit for drawing a line in sand to contain the fiscal and current account
deficit. The last few years had been a period of scams, strong regulatory actions and judicial interventions resulting as
paralysis of Government functioning. The country to some extent is paying a heavy price for the inaction of the Government
in the past few years. Job creation in the economy has come down drastically, whereas the country needs to create at
least 10 million jobs a year.

This interim Budget has not addressed substantial issues of rising food prices and falling incomes but has sought to reduce
prices of SPVs and luxury cars. This reflects complete absence of empathy with the common man.
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*SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Bengal has been deprived. No moratorium had been provided. We
demand special economic package for Government of West Bengal.

West Bengal is the worst sufferer of regional imbalances and since after Independence Eastern Zone as a whole were
deprived and exploited economically.

Unemployment problem is at sky-rocketed height and price rise is beyond control. Government is callous, directionless and
have no far-sightedness.

Vote on account is not a General Budget. But Finance Minister has presented it as a full Budget.

We totally oppose and urge to provide special economic package to Government of West Bengal.
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*SHRI S. SEMMALAI (SALEM): The UPA Interim Budget is an exercise in futility and it is the last attempt to convince the
people of its economic mismanagement.

Low growth is the characteristic of the UPA Government's 10 year role. Price rise and inflation are the achievements of the
Government. The claim of fiscal deficit declining and current account deficit containing and inflation moderating is a cheaper
attempt to deceive the people and betray the interest of Aam-Aadami.

The Interim Budget is eyeing on the middle class voters, who along with others, have been betrayed by the UPA
Government for long. The upper class people in urban areas have been given relief by the reduction in respect of two
wheelers, small cars as well as luxury cars.

But rural Aam-Aadmi have been left in the lurch with no relief to them. Mobile phones with a price tag up to Rs.2000/- at
present is set for a rise. The next Government will have to face a big challenge with institutional and structural defects left
by the UPA Government. Responding to the Hon'ble Chief Minister of Tamil Nadu Puratchi Thalalivi Amma's request the
Service Tax on rice has been removed. It is a welcome move. Except the announcement regarding waiver of interest for
educational loan, there is nothing cheer about the Interim Budget. No relief to salary class people by way of income tax
relief. Besides the subsidy burden is too high and the next Government will have to face a big challenge.

The economy shows no signs of improvement despite rosy promises made by the Hon'ble Finance Minister.

* Speech was laid on the Table

The situation is grim calling for drastic steps which are completely absent. There is no relief to farm sector. The optimistic
picture mapped out by the Hon'ble Finance Minister is only illusory. In total, the Budget is a big disappointment to all
sections of people.



*PROF. SAUGATA RQOY (DUM DUM): We reiterate our demand for a moratorium on interest payment by the Government of
West Bengal.

(i) This Budget is a history of failures of UPA II Government;
(i)  Inflation is high

(iii)  Unemployment is high

(iv) Plan funds are not spent

(v)  Non-plan expenditure has exceeded the budget; and

(vi) Revenue targets have not been met

We are against liberalization, reduction in subsidies on diesel, railway fares

We demand positive steps to end unemployment. The Finance Minister has failed to pass GST, direct tax code,
insurance bill etc.

We are against this anti-people Budget.



* Speech was laid on the Table

*DR. RATNA DE (HOOGHLY): I would like to express my views on the Interim Budget —2014 presented by our hon.
Finance Minister.

The general impression about the Interim Budget is that Finance Minister fudged figures and the mover is a mere statistical
illusion nothing spectacular about the economy after nine years of ruling by the UPA government. Moreover, it is an election
eye budget to garner votes at the fag end of the tenure of this Government.

At the very outset, I would like to highlight a very important announcement made by the Finance Minster on the state of
our economy. Mr. Finance Minister has agreed that Indian economy is growing at the slowest pace in a decade and
industrial output has fallen 0.1 percent in the first 9 months of the current fiscal year. Government's borrowing stood at Rs.
6.30 lakh crore.

It is a welcome fact that the Finance Minister has fudged figures and painted a rosy picture. But the bitter fact is that the
economy is in shambles.

Now, I come to West Bengal, my State, I have many issues, which have impacted the economy. There are few important
issues, which have directly affected the farmers of the country.

Our constant cry about moratorium with the Central Government has fallen on deaf ears. There was no response from the
UPA Government. For the information of the august House, I would like to state here that Trinamool Congress has been

requesting the Centre for the last two and a half years since we came to power in West Bengal to grant loan moratorium.
In spite of the efforts made by our leader and West Bengal Chief Minister, Kumari Mamta Banerjee directly with the Prime
Minister and the Finance Minister, nothing fruitful has come out of our genuine efforts. Repeatedly we have been rebuffed.

There was a ray of hope when the Finance Minister made a statement in Rajya Sabha on March, 2012 recognizing West
Bengal's huge debt burden, a legacy of Left Parties rule in West Bengal for 34 years, but that cheer was short-lived though
it was accepted that special efforts and measures are needed to assist West Bengal to come out of this debt burden. I am
sorry to state here that nothing has come out of these premises.

I would briefly state that West Bengal owes a whopping Rs. 2 lakh crore to the Centre. This was the amount when we
assumed power and when Left Front Government headed by CPIM demitted office. It would be shocking to know that we
have to pay off Rs.22,000 crore on interest to the Centre where the total revenue of West Bengal is only Rs. 21,000 crore.
We are not seeking any out of the way help. We just want a 3 year moratorium to come out of this ticklish situation. This
amount has gone up considerably in the last one year or so. Who would come to the rescue of the State Government, other
than the Central Government? But here the Central Government, it seems, washed off its hands and left the States at its
own mercy. Is it how a Central Government run its state of affairs, particularly, when a State Government is reeling under
debt and pleading for a 3-year moratorium?

This huge debt is the legacy of the Left Government which ruled West Bengal for 34 years, which had taken debt of over
Rs. 2 lakh crore. When Trinamool Congress took over the reins of the State, it found empty coffers in the State treasury.

Is asking the Central Government a 3-year moratorium by the duly elected West Bengal Government unacceptable? But he
sad part of this whole sordid episode between Centre and the State is Centre is not even understanding our financial plight
in which we have been in the past 1 year.

It is not the responsibility of the West Bengal alone to work for the welfare and economy prosperity of West Bengal, it is
also the responsibility of the Centre to extend an helping hand to West Bengal to tide over the financial crisis.

It is high time, Centre has to respond to our genuine demand of seeking 3-year loan moratorium. We are of the firm opinion
that Centre would understand and extend 3-year moratorium to the West Bengal so that we could go ahead and serve the
people by not only fulfilling our promises but also by implementing various welfare programme which would help the people
to lead a decent and respectable life.

There are issues of prices of fertilizers and the MSP of raw jute needs revision or a bonus is to be announced on the
existing MSP as the same has resulted in increase in the prevailing market price. This has undoubtedly added to the



agonies of the farmers who are already aggrieved and distressed. This timely act of the Government would help farmers to
get their much deserved dues.

I would like to highlight about the prices of fertilizers. Prices of fertilizer are going up unabatedly for the last many years. As
the House is aware, the Government brought the manufacture, distribution and the sale of fertilizer under hte Essential
Commodities Act, 1955 in order to ensure that supply of major fertilizers like nitrogenous fertilizers, pottassic fertilizers,
phosphatic fertilizers, could be done at controlled prices. Fertilizer Control Order promulgated in 1957 has undergone
several modifications and amendments.

As of now, leaving 50% control on urea, fertilizer companies are allowed to freely sell their product anywhere at an

indicative price and through their channels. Nevertheless, prices of urea are controlled by the Government of India. On 8th
July, 2011 Government has allowed for a total decontrol in the prices of fertilizers other than Urea.

On January 6, 2012, the Chief minister of West Bengal, Kumari Mamta Banerjee met the hon. Prime Minister, Dr.
Manmohan Singh wherein she had expressed her serious concern about the massive increase in the price of de-controlled,
non-urea fertilizers.

He had stated in equivocal terms that increase of more than 100% in some cases, that too in less than 6 months period is
unacceptable. She requested the Prime Minister to consider the above issues in entirely by initiating immediate steps pin
order to protect the interests of the poor farmer.

Our leader, Kumari Mamta Banerjee did not stop at that. She followed up with the Prime Minister vide her letter dated 8t
February, 2012 seeking immediate resolution by taking urgent steps to ensure availability of decontrolled fertilizers to the
small and marginal farmers with price support, which would result in encouraging balanced use of nutrients and waiver of
debts for marginal farmers with a view to prevent further distress amongst the poorer sections of the farming community.

Coming to the issue of jute, I would like to state that our leader, and West Bengal Chief Minister, Kumari Mamta Banerjee
has been writing to the Government and recommended a MSP of Rs 2,100 per quintal for raw jute to the CACP for the 2012
against which the Government's announcement was in the range of Rs. 1,630 per quintal to Rs. 1,738 per quintal
depending on the grade of jute and location of production.

The announcement had severe consequences. For example, the MSP being below the cost of production, farmers of West
Bengal faced great distress.

I would like to briefly highlight a few important and pertinent facts to the attention of the Government. The total quantum
of raw jute being produced in West Bengal in 150 lakh quintals. Major districts where jute is being producted in
Coochbehar, Jalpaiguri, Darjeeling. North and South Dinajpur, Malda, Mushiradabad, Bankura, Birbhum, Nadia, Howrah,
Hooghly, Burdwan, Midnapur (East and West) and 24 Parganas (South and North). This clearly shows that Jute production
is the mainstay of West Bengal economy.

In her letter dated 23.08..2011, West Bengal Chief Minister has written to the Union Agriculture Minister regarding low MSP
for raw jute with a request for a bonus of at least Rs. 400 per quintal. She has also taken up this issue with the Hon.
Finance Minister of Government of India. The letter written by our leader, Mamta Banerjee detailed the plight of jute
growers of West Bengal. With these genuine requests of the Government of West Bengal to safeguard the interests of West
Bengal Jute growers was not heeded to, she then wrote to the Prime Minister. Her letter was dated 17.10.2011.

Earlier, she had requested the Hon. Prime Minister to hike the Minimum Support Price for Jute for 2011-2012 season as the
prevailing price was below the cost of production.

Keeping in view the poor plight of the jute growers, our Chief Minister, Kumari Mamta Banejee announced a Special bonus

of Rs. 100 per quintal irrespective of the grade and location of production and this came into force on 215t October, 2011.
This was meant for the Jute to be procured by the Jute Corporation of India.

Once again, She had highlighted the gravity of the situation and sincere efforts put in by our leader seeking urgent
immediate intervention of the hon. Prime Minister in order to ensure that either the MSP of raw jute is revised or a bonus is
announced on the existing MSP which would result in increase in the prevailing market price, thus, allowing the aggrieved
and distressed farmers to get their much deserved dues without any further loss of time.

Under the circumstances, I would strongly urge, on behalf of my leader, Kumari Mamta Banerjee and our party, Trinamool
Congress, the Government to come forward to protect the interests of Jute growers and farmers of West Bengal and also
extend 3 year moratorium to West Bengal to tide over the acute financial situation.

*DR. M. THAMBIDURAI (KARUR): As the Chief Minister of Tamil Nadu, Hon'ble Amma said, this Union Budget was very
much disappointing to the people of India. It will not contribute to stability or growth of the economy, it is not going to take
the country on the road to economic recovery. Moreover, there is nothing in the budget that is cheerful for the people of
Tamil Nadu.



He presented the Budget with an eye on the General Elections. He extended sops to lure the unsuspecting common men of
the country. However hard he may try, people of the country are aware of the corrupt practices indulged by the Congress
and the DMK and so, they are not going to vote for the UPA Govt. again. The Congress and the DMK are going to face a
repeat of the Delhi election results.

Coming to the Budget, the Finance Minister seeks the sanction of the House for 'Vote on Account' of a total of Rs.
20,30,334 crore, consisting of charged expense of Rs. 14,32,554 crore and the voted expense of Rs. 4,97,779 crore.

From the present Budget, the states are not going to get any benefit because there is no significant increase in the 'UN-
TIED FUNDS', which could be shared with the states. On the other hand, the States were demanding that the Centre
should transfer more resources to the States for 'tax devolution, and the resources that are transferred for States on
account of Centrally Sponsored Schemes and the Additional Central Assistance', etc. But the Centre did not bother to give
States, their due share, whereas, it has taken upon itself all the powers to put taxes on almost everything. With this result,
the States are not able to impose any taxes, and at the same time, the States are also not getting sufficient funds from the
Centre.

The States are made to come to the centre to beg for funding each and every small project or for extending any welfare
measures. On the other hand, the Finance Minister says that the States should spend more on National Flagship
Programmes. How can the States fund the Centre's National Flagship Programmes, when it is not getting any money?
Especially the States that are not ruled by the UPA Allies are put to a lot of difficulties and hurdles.

The States are very closer to the people and they know the pulse of the people and they could take care of the need of the
people better. But the Centre is not funding the States with enough resources to take care of the need of the people.

The State Government of Tamil Nadu is extending many schemes for the welfare of the people at large, like giving bicycle
to school-going students, laptop to college students, gold for mangalsutra on the occasion of marriage, cost-less 20 kg. rice
to all cardholders, etc. The Govt. is also taking care of the marriage expenses at the time of marriage of the girls. The Govt.
is also giving grinders/mixies, etc.

The Government needs funds for these welfare schemes, which is welcomed by the people of Tamil Nadu. The Centre is
not allowing States to impose taxes because all the taxes are being imposed and collected by the Centre, leaving virtually
nothing for the States. The Centre is also not giving any Grants. The Centre should give more grants to the progressive
States like Tamil Nadu, for extending welfare schemes. The State Govt. are closer to the people and they know the
requirements of the people of the State.

The Finance Minister indulged in his old trick of promising allocations in the Budget, but they are cut in the Revised
Estimates stage. If you see the previous year, in 2013-14, the Plan expenditure was cut by nearly 80,000 crore, which is
reduction of nearly 15%.

The Finance Minister is known to make only hollow claims of fiscal stability and achieving fiscal targets. But in actual
practice, he failed on all counts.

He claimed that the average growth rate during the UPA's Government was about 6.2%. He further claimed that during the
five years of UPA-I they achieved 8.4% growth. It was basically because of the previous BIP Govt.'s achievement which
was showing results in the next five years. In same breadth, if you see the performance of the UPA-II, during those five
years, the growth came down to 5.9%.

If his claims were to be true, then during the five years of UPA-II, the growth should have been more than 8% or at least it
should have been more than 6%. Why did it come down? So, if the UPA rules for another term, the country would totally
collapse and we may see the country getting pledged to the world powers.

His claims of economic recovery and stability are a mockery of the system and the statistics giver are mere jugglery of
figures.

During the UPA rule, growth rate has not increased, but levels of corruption has increased.

During the UPA regime, we had the mother of scandals — 2G Spectrum scam — and Aadhrsh Housing Society Scam, Scam
in Defence procurements, CWG scam, and above all, the Coalgate scam, involving the Highest Office of this country. The
latest report is that the Govt. itself is de-allocating many coal blocks. After this, the Court may also de-allocate or cancel
the entire coal blocka€"as it happened in the case of 2G spectrum allocation, where the Court has cancelled all the
allocations made by the Govt.

Even in 2G spectrum's fresh allocations which are made very recently, the Govt. got a revenue of more than 62,000 crore.
In the 3G spectrum allocation again, it got more than Rs. 67,000 crore.

So, these things show that the 'Theory of Zero Loss' is highly INCORRECT and the CAG's loss figure of more than Rs. 1.76
lakh crore is VERY APPROPRIATE.



Due to large scale corruption in the country, the people face high inflation and price rise, all round. The Gowt. is not able to
fund many schemes.

Even for police modernization which is the need of the hour, the Govt. is not able to find enough resources. For education,
the Govwt. is not able to allot more resources. There are not enough Kendriya Vidyalayas in the country. A few days back,
the Centre has initiated acton to start more KVs in the country, but not even one is in our State of Tamil Nadu. My
constituency does not have even a single Kendriya Vidyalaya. The Centre should allot more resources and find enough
infrastructure and talent, so that every district in the country has at least one Kendriya Vidyalaya.

The Direct Benefit Transfer Scheme is also one of the election gimmicks. Due to this, the total amount is only Rs. 628 crore
and the total number of transaction is only 54 lakhs. There was a report a few weeks back, which says that the Aadhar
Card Scheme has become defunct and there is no further use of these Cards.

In the case of Nirbhaya Fund, the Govt. has allocated another Rs. 1000 crore this year. In the previous year, when it was
started, the Govt. allocated Rs. 1000 crore, but there were only two proposals last year; the Finance Minister is silent on
the expenditure made in the last year.

I am saying this to show that the Finance Minister has no vision — and he spends money where it is not needed and he is
not spending where it is most needed, like education, police, etc.

The Finance Minister has announced excise duty cuts on items like automobiles (two wheelers and select four wheelers),
on mobile phones, on air conditioners, fridges, etc. These are just sops, to lure the public, with an eye on the General
Elections.

The Finance Minister spoke about giving concessions to students, who took educational loans. It is again to lure the
students to vote for the Congress in the coming General Elections. If he is very particular about giving these concessions to
the students and others, he had come before this House on may occasions, during the last five years, during Budget and
Supplementary Demands for Grants. He had many opportunities to extend these concessions. But he did not extend them
during all these 5-10 year. But at the fag end of this Lok Sabha, in the Interim Budget, he is extending them. The intention
of the Finance Minister is different here. He is not sincere in helping the students, but he is doing this, keeping an eye on
the elections.

Secondly, he extends this concessions only to those who have taken educational loan prior to March 2009. Many of them
would have already repaid most of their loans. So, the real concession would be only very little. People will understand the
intention of this Govt. and the Finance Minister and they would teach them lesson in the coming General Elections.

Last year, the Finance Minister imposed restrictions on purchase of gold. Primarily in India, people use gold on marriages
and on all other occasions. He, from the State of Tamil Nadu, should have known this better. What was the result of gold
restrictions? The country saw the highest levels of gold smuggling during the last year. Now, he is thinking of relaxing the
gold imports.

All these anti-people measures will be reversed by the next Govt. in June this year. All the damages caused by the 10 years
of MISRULE of Congress and its allies will be reversed by the new Govt. that will take over the Centre in the next three
months.
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*SHRI E.G. SUGAVANAM (KRISHNAGRI): On behalf of my DMK Parliamentary Party, it gives me great pleasure to express
my views on the Interim Budget for the year 2014-15 and I support the same.

The expansion of GDP Growth Rate and reduction in fiscal deficit is in right direction. Increase in agriculture exports
signifies our growth of agriculture. Opening of large number of PSU banks and ATMs in various parts of the country will
greatly help the people across all the segments. Reduction of duties on cars, automobiles, households items will improve
this sector which was in bad shape condition in the past. The salary segment expects some relief from the Government by
way of exemption in income tax limit. However, no relief is extended to the salaried class people. Waiver of interest on
education loan and widening of education loan to aspiring students by the Government has greatly helped the poor students
of our country. Implementation of one Rank, one Pension Scheme is widely welcomed.
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*SHRI C. RAJENDRAN (CHENNAI SOUTH): The speech of the Finance Minister was just a political statement, aimed at the
forthcoming General Elections rather than overcoming the challenges that the economy faces.

At the outset, I would like to say that the Finance Minister extended a few sops, with a view to getting votes in the
elections. For example, he has reduced excise duty on cars, two wheelers, air conditioners, fridges, etc. These are all
populist measures only to bring back the deserted voters into the Congress-fold. He has also waived off the interests on
educational loans taken prior to March 20009. It is a mere publicity measure; and there is no real intention to benefit the
entire student community. Had that been so, he should have waived off the interests that are outstanding till today. People
understand the real motive of the Govt. and they would teach them a lesson in the coming elections.

There is nothing in the Budget for the people to be happy about. He made jugglery of figures to show that everything is
hanky dory, whereas the actual situation is far from good. For example, he claimed that he had arrested the fiscal deficit,
which is at 4.6% of the GDP, whereas the actual deficit is 5.2%. He had rolled over more than Rs. 35,000 crore on account
of oil subsides to the next year, as also taken into account the fresh allocation of 2G spectrum and others. So, the actual
deficit is much more than what he claims. This Budget is a failed attempt to cover up the UPA's failures and missed
opportunities.

There is large scale corruption in the UPA regime, leading to sky-rocketing prices and unabated inflation. The Govt. is not
bothered to control them.

Keeping an eye on the elections, again the Govt. has increased the subsidized LPG cylinders to 12. Though it is a welcome
step, the Govt. has taken this decision and extended this, only at the fag end of its tenure.

Similarly, the demand of 'one rank one pension' by the retired defence personnel has been pending for more than a decade,
but just before the General Elections, it has taken this decision.



The Govt. has not taken any steps to solve the problems of increasing unemployment and increasing job losses. The
Finance Minister did not say a word about regulating the chit funds and Ponzi schemes which are cheating the public and
depriving them of their hard-earned money.

Corruption is rampant in the UPA Govt. We had 2G spectrum scam, CWG scam, Coalgate scam, Aadarsh scam, and scam
even in Defence Purchases. The Govt. is not bothered about the health of the people, education of the children, giving
employment to the educated, controlling inflation and price rise, transparent administration, ensuring adequate and potable
drinking water for all citizens, supplying electricity to all villages, removing poverty amongst the people, and others.

There is nothing in the Budget on all these things and I request the Govt. to take care of all these things.

* SHRI P.C. CHACKO (THRISSUR) : The Hon'ble Finance Minister on Monday the 17t of February 2014 presented an
interim budget that delivers most of the promises made to the nation by the UPA government in its decade of governance.
As the Hon'ble Minister rightly stated since September 2008, the state of the world economy has been the most decisive
factor impacting the fortunes of every developing country. Even we as a nation are constantly affected by the highs and
lows of the world economy.

Yet it is the faith reposed on us by the people that have prompted this government to take corrective measures from time
to time to insulate the nation from these trend changing global situations.

The Hon'ble Minister had kept his focus concentrated on fiscal consolidation, price stability, self-sufficiency in food, reviving
the growth cycle, enhancing investments, promoting manufacturing, encouraging exports, quickening the pace of
implementation of projects, and finding practical solutions to certain stressed sectors such as petroleum, power, coal,
highways and textiles.

To this end we therefore firmly believe that the Hon'ble Minister has not only safeguarded the nation from a downward
slide but also delivered on the promises of the UPA to the people.

I shall now seek to enlighten this House on the following course corrective measures taken to bring relief to the common
man :

O To contain fiscal deficit at 4.6 percent of GDP.

O To contain current account deficit at USD 45 Billion.

O To contain WPI inflation at 5.05 percent and core inflation 3.0 percent by the end of January 2014.

0 Food inflation declined sharply from a high of 13.6 percent to 6.2 percent.

O Over a period of 33 years, the trend growth rate in India has been 6.2 percent.

O Average annual GDP growth during the period 1999-2004 was 5.9 percent, which is below the trend rate.

O Inthe next five year period 2004-2009, it was 8.4 percent and in the period 2009-2014, going by the Central
Statistical Organisation's estimate, it will be 6.6 percent.

0O UPA-1 and UPA-II have delivered above the trend growth rate.
O The UPA Government's record on growth is unparalleled.

O Ten years ago, we produced 213 million tones of food grains; today, we produce 263 million tones of
foodgrains.

O Ten year ago, the installed power capacity was 112,700 MW; toady, it is 234,600 MW.
O Ten years ago, coal production was 361 million tones per year; today, we produce 554 million tones per year.
O Ten years ago, there were 51,511 km of rural roads under PMGSY; today, we have 389,578 km.

O Ten years ago, the Central Government's expenditure on education was Rs.10,145 crore; this year, we
allocated Rs.79,451 crore.

O Ten years ago, the Central Government spent Rs.7,248 crore on health; this year, it will spend Rs.36,322
crore.

O Government has accepted the principle of 'one rank one pension' for the defence forces.

O To ensure the dignity and safety of women, the Nirbhaya Fund was introduced and Rs.1000 crore allocated for



the fund. This grant would be non-lapsable and an additional Rs.1000 crores sanctioned for the next year.

O Inrespect of education loans disbursed after 1,4,2009 under which Government took over the burden of
interest for the duration of the period of study.

O The Government now proposes a moratorium period for all education loans taken up to 31.3.2009 and
outstanding on 31.12.2013.

O Government will take over the liability for outstanding interest as on 31.12.2013, but the borrower would have
to pay interest for the period after 1.1.2014.

O Itis estimated that nearly 9 lakh student borrowers will benefit to the tune of approximately Rs.2,600 crore.

These are the major trend setting decisions taken by this decade old Government.

*SHRI P. KARUNAKARAN (KASARGOD): I would like to express my views on Vote on Accounts placed before the House by
Our Finance Minister Shri P. Chidabaram. Though the economic situation of our country is serious, the analysis of this
Budget is not to tide over the situation but it is a political statement in view of the coming Lok Sabha election.

The Government has placed that the financial deficit is under control and it comes to about 4.6. When we go into the
details of the budget the deficit has declined, thus reducing the public expenditure and also the expenditure of the social
service sectors. The projected expenditure of the many Ministries in the last Budget are not spent and they have
consciously reduced the expenditure in many sectors. The other measures are to sell out the shares of the public
undertaking which would earn money for the Government. This is not an healthy practice for a better governance.

The suggestion of the one rank one pension, the reduction of excise duties in some items are welcome steps but the bad
practice is also involved in this declaration. For the past many years from all walks of Parliament, this issue is being
demanded. Parliament has also made a very strong criticism not to implementing this pension issue. But it is only with the
request of Rahul Gandhi that this issue is included in the Budget. That is true in the case of LPG cylinders, when both sides
of the House demanded for 12 cylinders of LPG but the Govt. denied it. Here also, we see the bad practice that the
consensus of the Parliament is not supreme but one Congress Leader gives direction and makes it public and then it is
included in the Budget. Such practice will not promote healthy democratic set up in our country.

The reduction of excise duty merely on small cars, bicycles would not bear better results but how it affects the domestic
market is the main question. That has to be assessed in future.

As far as Kerala is concerned, no demands are met and no important demands are included in the Budget. The long
pending demands such as of IIT in Kerala is not included. The burning issues of the rubber farmers are not included.
Nothing is said about the Pravasi people in this Budget. The traditional industries of the State in which lakhs of people are
employed are fully neglected. No major public undertaking is set up in the State. Like Railway Budget, the General Budget
has also fully neglected the State of Kerala. The burning issue of the country now a days is price rise. No steps have been
taken to control the price rise. Govt. is not ready to make any change in the prices of the petroleum products which is main

reason for the price rise. The 15th Lok Sabha has witnessed the large scale charges of corruption in which many of the
Ministers and Leaders of the Govt. are involved. How is it possible for the Govt. who gives full protection for this corruption



episode. The Govt. has completely failed to take action against black money. As a result of the policy of this UPA Govt., the
system itself is deteriorating. The main reason for this is the implementation of the new liberal policy which aims at in flow
of FDI and also to promote big business houses in the country.

Since this Vote on Account is not at all a convincing document to the Parliament as well as to the people, I strongly oppose
it.
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* DR. PRASANNA KUMAR PATASANI (BHUBANESWAR) : Presently the state of world economy has been the
decisive factor affecting the fortune of every developing country. The world economy has been witnessing the trend in
growth. The economic situation of major trading partners of India who are also a major source of foreign capital involves
continue to be under stress. The economy challenges are common to all emerging economies. Despite these challenges,
we have successfully motivated through the period of crisis. But in the general budget whatever the Hon'ble Finance
Minister laid down in the august floor for passing it happen every year the flow of the economical conditions creating
hazards and bankruptcy ever created because of the bad money drives out good money from the market. The flow of black
money is never checked. The rich people are richer everyday and the poor people are poorer. It so happens in the
agricultural sector as poor farmers are not aware of loan facility and the loanee are suiciding. Therefore, every time
economical disaster is happening in the country and day by day the country is ignoring the farmers and they are selling their
lands to the builders. The huge building is being constructed on paddy lands. Then a day may come where there would be
scarcity of agricultural lands where the poor farmers will be deprived of paddy cultivation. This type of economic hazards
happening to the country. For the first time our state government Odisha and our supreme leader Hon'ble Naveen Patnaik
the leader of not only party, the leader of entire country the epoch making venture of creation of his own and proved as the
No.1 Chief Minister of the country who is boldly announcing the package to promote agriculture of Odisha. In this budget
there is no proper allocation of grants to my state by the centre. Next pertaining to the health sector whatever the money
is allotted in this interim Budget is not progressive. In health sectors Odisha is highly neglected. We need more allocation
to set up modern hospitals in every corner of the state be it rural to urban one. Our Hon'ble Chief Minister is providing
money out of state exchequer to purchase ambulances to give a better service to the poor villagers. There should be more
hospitals, more medical college and universities needed to protect the health of poor people those are living in the rural
areas to forest areas. In educational field also whatever the money allotted by the centre is also not sufficient. Not only
enough for food but fertilizers and fuel as well. The expenditure of subsidy for food fertilizers and fuel is not sufficient
sustenance of poor man. We have been demanding to complete Khurda Bolangir, the only railway link between West and
east Odisha which will improve the economical condition of state and the country as a whole. I have been requesting to the
Hon'ble Chief Minister Naveen Patnaik to provide money from the state exchequer to complete this project. I am grateful to
him that he has sanctioned 50% of money to complete the work of Khurda Bolangir and also he has given free land to the
railways to complete the Khurda Bolangir line on war footing. But no funds are sanctioned to mitigate this important project
of railways. In tourism sector Odisha is highly neglected. If some good amount or grant would have been sanctioned in the
general budget to promote the tourism,then the great Chilka lake would have been developed and the foreign visitors would
have been visiting the country, the foreign money would have come to the country to strengthen the economic condition of
state. In our state there is ample scope to promote tourism. In this regard, I have been appealing for light and sound
programme, at the historical Barunei Hills, the ex-historical capital of Khurda. Why the government is not recognizing the
paiko rebels of the state, it happened in the year 1817. The origin is Banpur and Khurda. This is the first Indian
Independence war of the country. Your Sepahi Vidroh happened in the year 1857. Much earlier to it the Paiko Vidroh
happened in this country, the other demand of mine was about setting up the light and sound system at Khandgiri and
Udayagiri. It never materilised. No budgetary sanction was made. I have requested the government to promote Bhushandpur
and Sundarapur on the coastal belt of Chilka lake. The demand of Monglajudi Project for promote tourism, is grossly
neglected. I urge upon the government to sanction sufficient amount for this project so that the visitors may visit Chilka
lake. It may attract international tourists also. The rare dolphins are available only in Chilka lake. The government should
pay proper attention to protect their lives. What happened to the metro? Why this project is too delayed. I have been
raising this demand to avoid the traffic congestion and to promote tourism and the connectivity should have been made
from Bhubaneswar, Khurda, Jatni and Puri-Konark. The survey work should have been started immediately. I urge upon the
to government for immediate allocation on priority basis. Hon'ble Minister what about the Kolingo Regiment. Once upon a
time the heroic deeds of our Paiko, and our freedom fighter, martyers were well known. Now their kith and kin are
interested to join the military and they are demanding for the formation of Kolingo Regiment. No money is sanctioned in
this regard in the current budget. I condemn this rich man's budget to promote the rich people to exploit the poor voters.
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MADAM SPEAKER: Hon. Members, I shall now put all the cut motions, which have been treated as moved, together to the
vote of the House.

The cut motions were put and negatived.
MADAM SPEAKER: We are passing the Budget.
...(Interruptions)
MADAM SPEAKER: We are passing the Budget.

...(Interruptions)

MADAM SPEAKER: Hon. Members, I shall now put the Demands for Grants on Account (General) for 2014-2015 to the vote
of the House.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India out of the Consolidated Fund of India, on

account, for or towards defraying the charges during the year ending on the 315t day of March, 2015, in
respect of the heads of Demands entered in the second column thereof against Demand Nos. 1 to 34, 36, 37,
39 to 64, 66 to 73, 75 to 77, 79, 80 and 82 to 108."

The motion was adopted.
...(Interruptions)
MADAM SPEAKER: The Demands for Grants on Account (General) for the year 2014-2015 are passed.

...(Interruptions)



MADAM SPEAKER: I shall now put the Supplementary Demands for Grants (General) for 2013-2014 to the vote of the
House.

The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India to defray the charges that will come in course of payment during the year ending

the 315t day of March, 2014, in respect of the heads of Demands entered in the second column thereof against
Demand Nos. 1to 5, 9to 12, 14, 17, 19 to 27, 30 to 34, 40 to 43, 46 to 48, 50, 51, 53, 55, 56, 58 to 62, 64, 66,
68, 69, 73 to 76, 79, 82, 83, 86 to 91, 95 to 97, 100 to 102, 105 and 106."
The motion was adopted.
...(Interruptions)

MADAM SPEAKER: The Supplementary Demands for Grants (General) for the year 2013-2014 are passed.

...(Interruptions)
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